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HIGH COURT OF JUDICATURE AT ALLAHABAD
CRIMINAL APPEAL No. - 462 of 1988

Suresh
..... Appellant(s)
Versus

State

..... Respondent(s)
Counsdl for Appellant(s) . Priyanshi Gupta, T.Rathore
Counsel for Respondent(s) . AGA.
Court No. - 46

HON'BLE SIDDHARTH, J.
HON'BLE JAl KRISHNA UPADHYAY, J.

For order, see order of date passed in connected Criminal Appea No. 460 of
1988.

February 17, 2026
Rohit

(Jai Krishna Upadhyay,J.) (Siddharth,J.)

Digitally signed by :-
ROHIT DAS
High Court of Judicature at Allahabad
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